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ParUcle Board Factory 

Zl93. Shri Ram Barkh Yadav: 
Sbri Murll Manohar: 
Shri Vlahwa Nath Pandey: 

Will the Minister of Labour, Em-
ployment and Rehabilitation be pleas. 
<Id to state: 

(a) whether Government propose to 
eet u;> a Partide Board Factory at 
Dehradun in collaboration with Polish 
Government; 

(bl if so, the details thereof; and 

(c) the terms of collaboration? 

The Deputy Minister in the Mlnis-
otr7 of Labour, Employment and 
Behabllitatlon (Shrl D. R.. Chavan): 
(al In pursuance Of the programme 
for reset llemcnt of new migrants in 
industries. the Rehabilitation Indus-
tries Corporabon are considering the 
scope for •etting up a Particle Board 
Factory in the Hardwar-Dehra Dun 
area. Quotations for non-indigenou.s 
items of machinery had been invited 
from certain rupee payment countries. 
Following the receipt of quotations, tbe 
Corporation are discussing the detaila 
of the tenders submitted by the Polish 
Export Corporation with their repre-
sentatives who have come to India. 
No flnal decision about the source for 
the import of machinery has been 
iaken. 

(b) The• Factory will have a capa-
city of 6500 to 7500 tons and is expert-
ed to employ about 375 persons. 

(c) No financial or managerial col-
laboration is contemplated. 

Kerosene Oil for Madru 

!IM. Sbrl M P. Swam .. 
Shri Kaslnatha Doral: 

Will the Minister of Petroleum and 
Chemicals be pleased to state: 

(al the normal monthly require-
ment of kerosene oil of Madras State: 

(b) the quantity now made avail-
able for distribution; 8Dci 

.2818 (aj) I.S--.1. 

(cl the plan tor meet inf the normal 
kerosene supply of Madras State? 

The Minister of Petroleum and 
Chemicals <Shrl AlaJesan): (a) 
About 20,000 Tonnes. 

(b) and (c). The monthly quota of 
Madras State for kerosene for March 
and April, 1966, has been fixed at 
20,200 tonnes and allotted company-
wise. The State Government has 
been advised to flx dlstrlct-wiae quotaa 
in consultation with the Oil Com-
panies. 

Posts Of lllS)l<'ctors Of Min .. 

2195. Dr. Saradbh Roy: Will the 
Minister of Labour. EmpJoyment and 
BehabWtatlon be pleased to otate: 

(a) the numher of sanctioned post1 
of Inspectors of Mines; 

(b) the number of these posts lyina 
vacant •ince the Isl April, 1965; 

(c) the number of posl< fllled up so 
far by the requisite qualified persons; 
and 

( d) in case same posts have not 
been filled up, how far it has aft'e. ted 
the safety measures? 

The Minister of Labour, EmploJ"-
ment and Rebabllltatlon CShrl 
Jqjlvan R.aml: (a) Forty-three. 

(bl and (cl. Nineteen posts were 
vacant on 1-4-6~; of these thirteen 
vacant posts have since been fllled up. 

(d) ln•pection of safely measures 
in mines has been affected to some 
extent by the continuing shortage of 
Inspectors. 

2196. oi#l' iro ll'IT• fr«I': 
<lit ~"' Vl1ln" : 
lli't~-..,~: 
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